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 SHRI  VAYALAR  RAVI  As  far
 as  the  privileg  s  concerned,  I  will
 discuss  with  you

 MR  SPEAKER  Kindly  repeat  the
 question  Otherwise,  it  will  lapse
 under  the  rules

 SHRI  VAYALAR  RAVI  Yes  Sir
 MR  SPEAKER  Now  Papers

 Laid  on  the  Table  Shri  Patnaik

 12  02  hrs
 PAPERS  LAID  ON  THE  TABLE

 REVIEW  ON  AND  ANNUAL  REPORT  BFC.
 or  KUDREMUKA  JRON  ORE  CoMPANY
 Lip  BANGALORE  AND  A  STATEMENT

 THE  MINISTER  OF  STEEL  AND
 MINES  (SHRI  BIJU  PATNAIK)  I
 beg  to  lay  on  the  Table

 (1)  A  copy  each  of  the  follow-
 ing  papers  (Hind:  and  =  English
 version)  under  sub-section  (1)  of
 section  619A  of  the  Companies  Act,
 1956

 a)  Review  by  the  Government
 on  the  working  of  the  Kudremukh
 Iron  Ore  Company  Limited,

 Bangalore  for  the  year  ended  3ist
 March  1977

 (n)  Annyal  Report  cf  the
 Kudremukh  Iron  Ore  Company
 Limited  Bangalore  for  the  year
 ended  31st  March  1977  along  with
 the  Audited  Accounts  and  the
 comment:  of  the  Conptroller  and
 Auditor  General  thereon,
 (2)  &  qtatement  (Hind:  and

 English  versions)  showing  reasons
 or  delay  in  laying  the  above  docu-
 ments

 {Placed  m  Library  See  No  LY
 1978/78]

 Annuar  Reporr  or  ‘Coat.  ‘Mines
 LasourR  WELFARE  ORGANISATION  FOR

 ‘1976-17
 THE  MINISTER  OF  PARLIAMEN-

 TARY  AFFAIRS  AND  LABOUR
 (SHRI  RAVINDRA  VARMA)  SIR,

 ON  BEHALF  OF  THE  MINISTER  OF
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 STATE  IN  THE  MINISTRY  OF
 LABOUR  AND  PARLIAMENTARY
 AFFAIRS  (SHRI  LARANG  SAI)  I
 beg  to  lay  on  the  Table  a  copy  of  the
 Annual  Report  (पका  and  English
 versions)  on  the  activities  of  the  Coal
 Mines  Labour  Welfare  Organisation for.  the  year  ‘1976-77.  [Placed  in
 Library  See  No  UT-1879/78]

 Prorir  anp  Loss  AccouNT  ETC  oF
 TELECOMMUNICATION  BRANCH  uF  INDIAN
 Posts  AND  TELEGRAPHS  Deprr  FoR

 1975-76

 THE  MINISTER  OF  COMMUNICA-
 TIONS  (SHRI  BRIJLAL  VERMA;
 Sir  on  behalf  of  the  M  aster.  of  State in  the  Ministry  of  Communications
 (Shri  Narhar:  Prasad  Sukdeo  Sat)
 I  beg  to  lay  on  the  Table  a  copv  of
 the  Profit  and  Loss  A  couits  and
 Balance  Sheet  (On  accrual  basis)  of
 the  Telecommunication  Branch  of  the
 Indian  Posts  ang  Telegraphs  Depart-
 ment  for  the  year  1975-76  (Hindi  and
 English  versions)  [Placed  in  उन
 brary  See  No  LT-1880/78}
 Papers  UNDER  EMPIOYEE.  STATE

 INSURANCE  AcT

 THE  MINISTER  OF  PARLIAMEN
 TARY  AFFAIRS  AND  LABOUR
 (SHRI  RAVINDRA  VARMA)  Sir

 on  behalf  of  the  Minister  of  State  in
 the  Mimstry  of  Labour  and  Parlia
 mentary  Affairs  (Dr  Ram  Kirpal
 Sinha)  I  beg  to  lay  on  the  Table —

 (1)  A  copy  each  of  the  following
 papers  (Hind:  and  English  ver-
 sions)  under  sub-section  36  of  the
 Emplovees’  State  Insura  ice  Act
 1948

 a)  Annual  Report  of  the  Em-
 ployees’  State  Insurance  Cor-
 poration  New  Delhi  for  the  year 1976-77  [Placed  in  Library  See
 No  LT-1881/78]

 (1)  Financial  Estimates  end
 Performance  Budget  of  the  Em-
 ployees’  State  Insurance  Corpora
 tion  New  Delhi  for  the  year
 1978-79  [Placed  भा
 See  No  LT-1882/78]


